
Government of Jammu and Kashmir 
Finance Department 

Civ1l Secretariat, Srioagar 

Notification 
Sri nagar, the 4Th September, 2018 

56 t-In exercise of the powers conferred by section 148 of \he Jammu and Kashmir Goods 
Services Tax Act, 2017 (Act No. V of 2017), the State Government, on the recommendations 

Council, hereby specifies the persons who did not file the complete FORM GST REG26 of 
Jammu and Kashmir Goods and Services Tax Rules, 2017 but received only a Provisional 

Mffication Number (PID) (hereinafter referred to as •such taxpayers") till the 31st December, 
new apply for Goods and Services Tax Identification Number (GSTIN). 

lbespecial procedure to be followed for registration of such taxpayers is as detailed below:-

The details as per the Table below should be furnished by such taxpayers to the 
jurisdictional nodal officer of the Central Government or State Government on or before the 
J1stAugust, 2018. 
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2. 
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4. 

5. 
5a. 
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Table 
Provisiona\10 
Registration Number under the earlier law 
(Taxpayer Identification Number (TIN)/Central· 
Excise/Service Tax Re istration number 
Date on which token was shared for the first 
time 
Whether activated part A of the aforesaid FORM 
GST REG-26 
Contact deta\ls of the tax a er 
Email id 
Mobile 

uest 

Yes/No 

On receipt of an e-mail from the Goods and Services Tax Network_ (G~ fN). s~ch t~p~yers 
should apply for registration by logging onto https:/twww.gst.gov.m/) 1n the SerYI~es tab 
and filhng up the application in FORM GST RcG-01 of the Central Goods and Servtces Tax 
Rules. 2017. 



Alief dUe approval of the ~ppllcaUon ~Y the proper officer, such taxpayers will receive an 
email from GSTN mentlonrng the Application Reference Number (ARN), a new GSTIN and 
a new access token. 

UpOII receipt, such taxpaye~ are required to furnish the following details to GSTN byE "ail, 
011 or before the 30th Septe.:.ber, 2018, to mlgratlon@qstn.org.in:-

(a) New GSTIN; 
(b) Access Token for new GSTIN; 

{c) ARN of new application; 

(d) Old GSTIN (PID). 

upon receipt of the above information from such taxpayers, GSTN shall complete the 
process of mapping the new GSTIN to the old GSTIN and inform such taxpayers. 

Such taxpayers are required to log onto the common portal wvm.gstn.gov.in using the old 
GSTIN as "First Ttme Login· for generation of the Registration Certificate. 

taxpayers shall be deemed to have been registered with effect from the 1st July, 2017. 

This nobfication shall be deemed to have come tnto force w.e.t. 6th day of August, 2018. 

By order of the Government of Jammu & Kashmir. 

Sd/-
(Navln K. Choudhary), lAS 

Principal Se<:retary to Go>~emment 
Anance Department 

to the:-
~ Secretary, GST Council, New Deihl. 
~ JJI fonand al Commissioners. 
!. ~~~~\ Resident Comm\$Sioner, l&.l< ~emment , ~'~~ Oelh\. 
l Prind~l Secretary to Hon'ble Governor. 
t All Pr!ndpal Secretaries to Government. 
\. All Commissioner/Secretaries to Government. 
1. OMsionil Commissioner, Jammu/Kasllmlr 
t Excise: Commissioner, J&.K. 
t Commissioner, Commercial Taxes, J&l(, 
:.l. ~itJonal Commissioner. Commercial Taxes (Adm) Jammu/Kashmir. 
II. l.ildi\loml Commissi oner: Commercial Taxes Tax Planning, J&)(, 
12. 1'Jt. Secretary to Hon'ble Ad11isor (V). 
U. PftSldent Kashmir Chamber of Commerce & Industry, Kashmir. 
ll. ~ent Federation or I ndustry, Kashmir. 
IS. ~ent Chamber or Commerce & Industry, Jammu. 

Ptt!.ldtnt Industries 1\ssoclation Sarl 9rahmanaJSamba. 
l'rt1ldent Tax Bar Association, Jammu/ Srlnagar. 
~1'31 Manager, Government Press Jammu/ ~ashmlr. 

U Private Secretary to Principal Secretary to Government , finance Oellol 
ll Govemment Order nle/Sto<:k file/lncharge website. 

OateO: 04 09.2016 
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(Dr. A dil:~~i~\ CO 
Under secret ry to Government 


